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SHRI MANAS RANJAN BHUNIA: Sir, I want to know, through you, from the hon.
Minister: What prompted the Government and your Department with a pressing effect
to disinvest ONGC, which is one of the top Navratna companies in our country? What

are the reasons?

SHRI DHARMENDRA PRADHAN: Sir, I think the hon. Member is not adequately
informed. There is no plan of disinvestment of ONGC. This is the latest information the

Government have.

SHRI K.K. RAGESH: Sir, it was reported in the media that 149 oilfields of the ONGC
are going to be privatised. Sir, ONGC is a profit making company. Why are the oilfields
being privatised? What is the logic behind that? Please explain.
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MR. CHAIRMAN: Now, Question No. 124. ...(Interruptions)... It is very specific.

Please sit down. ...(Interruptions)...

SHRI K.K. RAGESH: Sir, it was not answered. ...(Interruptions)... 1 was talking
about 149 oilfields, which are going to be privatised. ...(Interruptions)...

Data regarding employment in Groups ‘A, B, C & D’

*124. PROF. MANOJ KUMAR JHA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the data of total number of candidates who were offered Government jobs
in Group A, B, C, D in various Government Departments between May 2014 to May
2019;
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(b) the figures with respect to the number of sanctioned posts in Group C and
D in various Government Departments and how many posts of Group C and D are lying

vacant out of these; and

(c) the figures of employment growth in the unorganized sector between
November 2016 to March 2018 and also the figures of employment growth in unorganized
sector between June 2004 to March, 2009?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR): (a) to (c) A Statement is laid on the Table of

the House.
Statement

(a) Government jobs are offered to the candidates against the vacancies arising
on account of retirement, promotion, resignation, transfer, death of officers/employee,
creation of new posts, etc. These vacancies are filled-up by the concerned Ministry/
Department/Organisation as per the provisions in the Recruitment Rules for the relevant
posts. The data relating to this is not maintained centrally. However, 2,45,470 Government
vacancies/jobs were offered to candidates through UPSC and SSC during 2014-19.
Apart from these two recruiting agencies there are other agencies like Railway Recruitment
Board, Institute of Banking Personnel Selection(IBPS),etc that undertake recruitment for

Government vacancies/jobs.

(b) The Group D posts have been integrated (categorised) into Group C after the
implementation of Sixth Central Pay Commission. There were 33,47,498 sanctioned
posts, 27,73,209 number of employees in position and 5,74,289 vacant posts of
Group C as on 01.03.2018 in the various Ministries/Departments of the Government. The
Government has made the recruitment process of Group C and Group B (non-gazetted)
easy and more transparent by removing compulsion of interview in such posts with
effect from 2016.

(c) The employment in the informal sector during 2004-05 as per 61st round of
NSSO was 77.5 per cent, during 2009-10 as per 66th round of NSSO was 71.1 per cent
and during 2017-18 was 68.4 percent as per Periodic Labour Force Survey (PLFS)
conducted by National Sample Survey Office, Ministry of Statistics and Programme
Implementation during 2017-18. The results of the PLFS with earlier rounds of NSS
Surveys need to be understood in the context with which survey methodology and

sample selection has been designed.
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PROF. MANOJ KUMAR JHA: Sir, is there any institutional mechanism in place to
keep consolidated data of vacancies and potential recruitment, particularly, in view of

unprecedented unemployment crisis?
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PROF. MANOJ KUMAR JHA: Sir, what the hon. Minister has said was already
reported and laid on the Table. My question was different. Anyway, the second
supplementary question is this. There is a perceptible decline in informal sector
employment. What are the plausible reasons and has the Ministry done any kind of

due diligence on it?
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SHRI P. BHATTACHARYA: Sir, the hon. Minister has said that the Government has
made the recruitment process of Group C and Group B (non-gazetted) easy and more

transparent by removing compulsion of interview in such posts with effect from 2016.
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MR. CHAIRMAN: What is your question?

SHRI P. BHATTACHARYA: Sir, my question is very simple. After removing this
interview, do you think the employment-seekers are getting any benefit or the same
types of things are still happening? With regard to written examination, do you think

all the complications are being removed or do they still exist?
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SHRI AHAMED HASSAN: Sir, I would like to know from the hon. Minister the
unemployment rate in the country recorded in the last year and the details thereof.

Second thing 1 want to know...(Interruptions)...

MR. CHAIRMAN: No second thing. Only one thing. Do you want to say

something?
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MR. CHAIRMAN: Now, Q.No. 125.
Fire at coaching centre in Gujarat

*125. SHRI RAJKUMAR DHOOT: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether it is a fact that appropriate ladders could have saved the lives of
students of coaching centre in Surat, Gujarat devastated by fire and fire brigade had

no ladders to save the students trapped on fourth floor of the building;
(b) if so, the details thereof;

(¢) whether Government proposes to ensure that fire brigades throughout the
country do have all the necessary fire fighting equipments including ladders in position;

and
(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI NITYANAND RAI): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) As per information furnished by Government of Gujarat, the Fire Brigade
staff promptly reached the fire incident site and saved 15 lives. However, due to very

short response time available, all persons trapped on 4th floor could not be saved.



